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I AT T AT 3T T IT-ATT (2) F el qeqq Irrerrrr gr oFar wr #s ot sraer
faw g |
TH ATEAAT & AT A ATeAT qIH 6 TG T AT A TAT IMAFNET F 36 wATAT §
IqASH B 3T IAHT Baag ARRAT g fArervr o ST ahar 2 |
TTEA

HET T8 TS & AR O § TET TEWT-539 F HFAE - ATE &< & foh.711. 139+000 & ..
153+600 F forT SrsiT it ST aTett §<aT R SroaT HL=T giga qfH =T aferg faawor

TS T ATH; TET T N 7 AT 9T

EALE qaeor §edr || A T T g f vl i =T &R g T &R

Hear (SIRIREEIE)) FRT)

1 2 3 4 5 6

JTLH T ATH: A2
e T ATH: WAL
1 166/3 BEil Ffr 0.0052 (z%7¥ ) 0.0052
2 167 GECARAF F 0.64 (3FT7) 0.64
3 168/1 BEil Ffr 0.0002 (zF7¥ ) 0.0002
4 168/2 [REil Fior 0.0002 (F#47 ) 0.0002
5 168/3 [REil i 0.0001 (FT) 0.0001
6 1711 BEil Ffor 0.0066 (FF77 ) 0.0066
7 27/1/5 IBEL F 0.0168 (¥4 ) 0.0168
UEKIKIGHEECI]
8 1077 TTHTET i 0.0009 (FFT ) 0.0009
9 1195/3/2 BEil Ffr 0.0002 (zF7¥ ) 0.0002
10 1195/3/3 BEil Ffor 0.0004 (2F7¥ ) 0.0004
11 1195/3/4 IBELl F 0.0002 (F47) 0.0002
12 1195/4 BE(l Ffr 0.0004 (2%77 ) 0.0004
13 1195/5 IBELl F 0.0011 (FTY) 0.0011
14 1215 AT Ffr 0.0184 (z%7¥ ) 0.0184
15 1250/4 GEil F 0.0019 (F%aY) 0.0019
16 1278/1 IGEl F 0.0041 (¥4 0.0041
17 1278/2 BE(l Ffr 0.0038 (2F7¥ ) 0.0038
18 1280/7 GEil Fi 0.008 (F#aY) 0.008
19 1283 AT For 1.378 (8F47) 1.378
20 1284 GECARAF Fi 0.5102 (3F47) 0.5102
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21 1287 FOr 0.3617 (4% ) 0.3617
22 1288/3 Fi 0.0007 (%47 0.0007
23 1288/4 FiOr 0.0014 (ZFa¥) 0.0014
24 1289 Fi 0.0235 (%47 0.0235
25 1290 FO 0.1708 (4% ) 0.1708
26 1291/1 FiOr 0.1919 (FFa¥) 0.1919
27 1292 Fi 0.0818 (%47 0.0818
28 1293/1 FO 0.0251 (Z%Fa¥ ) 0.0251
29 1293/2/1 Fo 0.0344 (%47 0.0344
30 1293/2/2 ZIERNRET 0.0144 (ZF¥) 0.0144
31 1295/1 T 0.0183 (FFAT) 0.0183
32 1295/2 T 0.0082 (FFa¥) 0.0082
33 1296 o 0.0039 (FFI¥ ) 0.0039
34 1297/1 For 0.0038 (%47 ) 0.0038
35 1297/2 O 0.0016 (FFT¥ ) 0.0016
36 1297/3 T 0.0008 (ZFaT) 0.0008
37 1298 O 0.0401 (ZF¥ ) 0.0401
38 1299 O 0.0436 (ZFTT) 0.0436
39 1300 T 0.0005 (ZFAT ) 0.0005
40 1301/1 O 0.0006 (FFTT ) 0.0006
41 1301/2 F 0.0004 (FT7) 0.0004
42 1303/1 O 0.0032 (ZFI¥ ) 0.0032
43 1303/2/1 T 0.0015 (FFAT) 0.0015
44 1303/2/2 Fi 0.0004 (F47) 0.0004
45 1303/2/3 o 0.0035 (ZFI¥ ) 0.0035
46 1305/1 Fi 0.1343 (%47 0.1343
47 1305/2 o 0.0374 (ZFI¥) 0.0374
48 1543/1 F 0.2727 (3747 0.2727
49 1543/2 o 0.0034 (ZF¥ ) 0.0034
50 1544 o 0.1271 (ZFI¥) 0.1271
51 1546/1 F 0.0629 (3F47) 0.0629
52 1546/2/1 i 0.016 (377 0.016
53 1546/2/2 FO 0.0105 (Z%F=a¥ ) 0.0105
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54 1546/2/3 IBEl Fir 0.0108 (Fa¥) 0.0108
55 1546/2/4 BELl i 0.0156 (FAT) 0.0156
56 1546/3 IBEl Fir 0.0551 (2Fa¥) 0.0551
57 1546/4 BEL T 0.0591 (FaT) 0.0591
58 1547 IBEL Fir 0.0767 (3F4%) 0.0767
59 1562/1 IBEl Fir 0.1176 (3FaT) 0.1176
60 1562/2 [GEl Fi 0.187 (%47 0.187
61 1563/1 IBEl Fir 0.0003 (Fa¥) 0.0003
62 1563/2 BELl T 0.0643 (ZFAT) 0.0643
63 1564/1 EEL O 0.0038 (ZF=I¥ ) 0.0038
64 1564/2 BELl T 0.0023 (FFAT) 0.0023
65 1586/3 Kl Fo 0.0126 (3747 0.0126
66 1586/5 EEL o 0.0107 (ZFa¥) 0.0107
67 1586/7 BELl T 0.0005 (FFaT ) 0.0005
68 191 TR T 0.6261 (FFAT) 0.6261
69 192 TR T 0.0551 (ZFAT) 0.0551
70 193 GREDRAS T 0.1537 (ZFAT) 0.1537
71 194/3 EEL O 0.0103 (ZFI¥ ) 0.0103
72 194/4 IBEL F 0.0084 (%47 ) 0.0084
73 194/5 EEL O 0.01 (FF7T) 0.01
74 195 BELl T 0.0312 (FFAT) 0.0312
75 196/4 EEL O 0.0242 (ZFIT ) 0.0242
76 196/5 IBEL F 0.0273 (%47 0.0273
77 196/6 IBELl Fi 0.0325 (%47 0.0325
78 196/7 BEL o 0.0376 (ZFT¥) 0.0376
79 197 IBELl Fi 0.0704 (¥4 0.0704
80 200/1 BEL o 0.01 (FF7T) 0.01
81 200/2 IBELl F 0.01 (FTT) 0.01
82 200/3 BEL o 0.01 (FF7T) 0.01
83 200/4 BEL o 0.03 (F27T) 0.03
84 2011 GEil F 0.0262 (3747 0.0262
85 201/2 EELl i 0.0206 (ZFaT) 0.0206
86 201/3 IBEl Fi 0.0133 (Fa7) 0.0133
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87 201/4 IBEl Fir 0.0075 (Fa¥) 0.0075
88 202/1 BELl i 0.0015 (FFA¥) 0.0015
89 206 GECARAF Fir 2.3822 (FFaT) 2.3822
20 220 BEL T 0.0303 (FAT) 0.0303
91 221 IBEL Fir 0.2319 (¥4 0.2319
92 222/1/1 IBEl Fir 0.0186 (2Fa¥) 0.0186
93 222/1/2 BELl T 0.0188 (FFAT) 0.0188
94 222/2 IBEl Fir 0.0413 (Fa7) 0.0413
95 222/3 BELl T 0.0589 (FFaT ) 0.0589
96 222/4 EEL O 0.0397 (ZFI¥) 0.0397
97 222/5 BELl T 0.027 (3%7T) 0.027
98 222/6 Kl Fo 0.0217 (3%aY) 0.0217
99 223/1 TR o 0.0685 (FFI¥ ) 0.0685
T AT ATH: TAAT

100 560 REL T 0.004 (FF77) 0.004
101 561/1 BELl T 0.0008 (ZFaT) 0.0008
102 561/2 EEL O 0.0114 (ZF¥) 0.0114
103 561/4 EEL O 0.0024 (ZF¥ ) 0.0024
104 825 BELl T 0.0062 (ZFAT) 0.0062
105 826 EEL O 0.0085 (ZFI¥ ) 0.0085
106 827 IBEL F 0.011 (FTT) 0.011
107 828 GREDRAS T 3.4284 (FFAT) 3.4284
108 884 BELl T 0.009 (377 0.009
109 885/1 GEil Fi 0.0054 (F%a7) 0.0054
110 885/2 BEL o 0.0054 (ZFI¥ ) 0.0054
111 885/3 GEil Fi 0.0023 (F#aY) 0.0023
112 885/4 BEL o 0.0002 (ZF ) 0.0002
113 908 IBELl F 0.0477 (¥4 0.0477
114 909/1/1 BEL o 0.014 (F7X) 0.014
115 909/1/2 BEL o 0.0103 (ZFI¥ ) 0.0103
116 909/2 GEil F 0.0196 (F#aY) 0.0196
117 910 IBELl Fi 0.0249 (%47 0.0249
118 911 IBEL Fi 0.0063 (F47) 0.0063
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119 973 IBELl Fir 0.024 (¥4 0.024
120 974 BELl i 0.0074 (FFAT) 0.0074
121 975/1/1 IBEl Fir 0.0281 (Fa¥) 0.0281
122 975/1/2 IBEL Fi 0.0118 (%47 0.0118
123 975/2 IBEl Fir 0.0203 (Fa¥) 0.0203
124 976/1/1 IBEl Fir 0.0009 (Fa¥) 0.0009
125 976/1/2/1 BELl T 0.0002 (FFAT) 0.0002
126 978 IBEL Fir 0.0094 (F47) 0.0094
127 979 TR T 0.0032 (FFAT) 0.0032
128 980 TR O 0.0259 (FFI¥ ) 0.0259
129 982/1 BELl T 0.0046 (ZFaT) 0.0046
130 984 BELl T 0.0031 (FFAT) 0.0031
UEEIEICACEIECIE I

131 104/1/1 BELl T 0.0041 (FFAT) 0.0041
132 104/1/2 EEL O 0.0037 (Z%FI¥ ) 0.0037
133 104/1/3 BELl T 0.0044 (FFAT) 0.0044
134 104/2 EEL O 0.0072 (¥ ) 0.0072
135 109/2 TR O 0.0077 (¥ ) 0.0077
136 110/3 BELl T 0.0013 (FFAT) 0.0013
137 110/5 EEL O 0.0002 (ZFI¥ ) 0.0002
138 110/6 BELl T 0.0008 (ZFaT ) 0.0008
139 113 TR O 1.913 (B ) 1.913
140 289 TR T 0.0064 (ZFAT) 0.0064
141 290 RECARAF Fi 0.6 (3FTY) 0.6
142 315/2 TR o 0.0159 (ZFI¥ ) 0.0159
143 316 RECARAF Fi 0.0156 (¥4 ) 0.0156
144 91 TR o 0.0115 (ZFI¥) 0.0115
145 97/1 IBELl F 0.0233 (FT7) 0.0233
146 97/2 BEL o 0.0248 (ZFI¥ ) 0.0248
147 97/3 BEL o 0.0035 (ZFI¥ ) 0.0035
148 99 TR F 0.0015 (3%aY) 0.0015
T T qTH: TITLT

149 1 GECARAF Fi 0.0226 (3F47) 0.0226
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150 100 FOr 0.0218 (ZF=a¥) 0.0218
151 101 O 0.0297 (I ) 0.0297
152 30/2 FiOr 0.0172 (Z%Fa¥) 0.0172
153 32/2 T 0.009 (FF77) 0.009
154 35 FO 0.0054 (ZFT¥ ) 0.0054
155 61 FiOr 2.325 (FFAT) 2.325
156 62 T 0.0662 (FAT ) 0.0662
157 73 FO 0.0003 (FF=T¥ ) 0.0003
158 74/1 T 0.0021 (ZFI¥ ) 0.0021
159 75 O 0.0191 (FFI¥) 0.0191
160 84/1/1/1/1 T 0.027 (F3T) 0.027
161 84/1/1/1/2 Fo 0.0083 (F47) 0.0083
162 84/2 o 0.0038 (ZFI¥ ) 0.0038
163 85 o 0.0099 (Z#=a¥ ) 0.0099
164 86 O 0.0232 (ZFI¥ ) 0.0232
165 87/1 RIEGIPED 0.0358 (Z#=a¥ ) 0.0358
166 87/2/2 SATAATAH 0.0208 (ZFI¥ ) 0.0208
167 88 O 0.0412 (ZFI¥) 0.0412
168 89 T 0.0283 (FFAT) 0.0283
169 90 O 0.0382 (ZFI¥ ) 0.0382
170 91 F 0.025 (F47) 0.025
171 92 O 0.0182 (¥ ) 0.0182
172 99 T 0.024 (FF7T) 0.024
T T ATH: THHS

173 1000 o 0.0864 (ZFI¥ ) 0.0864
174 1027 Fi 0.0555 (3F47 ) 0.0555
175 1032 o 0.0306 (ZFT¥ ) 0.0306
176 1036 F 0.0475 (%47 ) 0.0475
177 1037 o 0.3168 (ZFT¥ ) 0.3168
178 1040 o 0.3466 (ZFIT ) 0.3466
179 1041 F 0.1151 (3FT¥) 0.1151
180 1042 O 0.7914 (ZFI¥) 0.7914
181 1759/2 FO 0.0909 (FFa¥ ) 0.0909
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182 1761 IBELl Fir 0.3352 (%47 0.3352
183 1762 IBELl Fi 0.0387 (%47 0.0387
184 1763/1/1 IBEl Fir 0.1767 (3FaT) 0.1767
185 1763/2 [GEl Fi 0.0217 (%47 0.0217
186 1772 RECARAS Fir 0.066 (F47) 0.066
187 2013 GECARAF Fir 0.0336 (3F47) 0.0336
188 2049 TR T 0.0684 (FAT) 0.0684
189 2058 RECARAS Fir 0.0189 (F4¥) 0.0189
190 2885/2 Kl Fo 3.6716 (374X 3.6716
191 2900/2 EEL O 0.0533 (ZFI¥ ) 0.0533
192 2900/4 IBELl Fo 0.145 (FT7) 0.145
193 2915 TR T 0.1026 (FAT) 0.1026
194 2961 TR T 0.5654 (ZFaT ) 0.5654
195  |[2962 TR T 0.6381 (FFAT) 0.6381
196 2963 TR T 0.1167 (FFAT) 0.1167
197 2966/1 BELl T 0.2265 (FAT) 0.2265
198 2966/3 EEL O 0.07 (F27T) 0.07
199 2966/4 EEL O 0.2445 (ZFIT ) 0.2445
200 2968 IBEL F 0.0114 (¥4 0.0114
201 2969 GREDRAS T 0.0161 (FFAT) 0.0161
202 2972 GEETRAl T 1.3287 (3%9%) 1.3287
203 2974 GREDRAS T 0.2927 (FFAT) 0.2927
204 2975 TR T 0.092 (FF7T) 0.092
205 2977 RECARAF Fi 0.0694 (3F47) 0.0694
206 2979 TR o 0.1346 (ZFT¥ ) 0.1346
207 2980 RECARAF Fi 0.0295 (F47) 0.0295
208 2982 BEL o 0.4706 (ZFTT ) 0.4706
209 2991/1 IBELl F 0.0154 (%47 0.0154
210 2992 BEL o 0.251 (3FAX) 0.251
211 2993 TR o 0.1462 (ZFI¥ ) 0.1462
212 2996 RECARAF F 0.0362 (3F47) 0.0362
213 2997/1 IBELl Fi 0.3564 (%47 ) 0.3564
214 2997/2 IBEl Fi 0.1036 (2Fa7) 0.1036
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215 2998/2 FOr 0.1412 (ZFa¥) 0.1412
216 3002 O 0.2231 (¥ ) 0.2231
217 3013 FiOr 0.3674 (F4¥) 0.3674
218 3014/1 Fi 0.1893 (%47 ) 0.1893
219 3014/2 FO 0.1831 (4% ) 0.1831
220 3015 FiOr 0.2008 (FF=T¥ ) 0.2008
221 3017/3 Fi 0.1903 (%47 0.1903
222 3022/1 FO 0.0029 (FFI¥ ) 0.0029
223 3022/2 Fo 0.0815 (%47 ) 0.0815
224 3022/3 O 0.004 (FF7T) 0.004
225 3022/4 T 0.1779 (%47 ) 0.1779
226 3023 T 0.3607 (ZFAT) 0.3607
227 3024/1 o 0.0102 (ZFI¥ ) 0.0102
228 3024/2 T 0.1196 (FFAT) 0.1196
229 3024/3077 O 0.325 (F27X) 0.325
230 3025/1 Fo 0.1015 (%47 0.1015
231 3025/2 O 0.0692 (FFI¥ ) 0.0692
232 3026 O 0.1028 (FFI¥ ) 0.1028
233 3028/1 F 0.1019 (FFaY) 0.1019
234 3028/2 O 0.0447 (ZFT) 0.0447
235 3029 T 0.0098 (ZFaT ) 0.0098
236 3032/1 O 0.0995 (ZFI¥ ) 0.0995
237 3032/2 T 0.4132 (ZF47) 0.4132
238 3033/1 Fi 0.0467 (¥4 0.0467
239 3033/2 o 0.1832 (¥ ) 0.1832
240 3034/1 Fi 0.144 (TFT7) 0.144
241 3034/2 o 0.0418 (ZFI¥) 0.0418
242 3042 F 0.0747 (%47 0.0747
243 3047 o 5.1403 (ZFIT ) 5.1403
244 978 o 0.0175 (ZFI¥ ) 0.0175
245 980 F 0.3251 (%47 0.3251
246 981 Fi 0.139 (%47 0.139
247 982/1 FO 0.3966 (FF=T¥ ) 0.3966
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248 986 IBELl Fir 0.0119 (¥4 0.0119
249 987/1/1 BELl i 0.0028 (ZFAT) 0.0028
250 987/2/1 IBEl Fir 0.0243 (Fa7) 0.0243
251 987/2/2 BEL T 0.0085 (FFa¥ ) 0.0085
252 987/3/1 IBEl Fir 0.0045 (Fa¥) 0.0045
253 987/3/2 IBEl Fir 0.0387 (Fa¥) 0.0387
254 988/1 IBEL Fi 0.2249 (%I 0.2249
255 988/2 IBEl Fir 0.0138 (Fa¥) 0.0138
256 989/1/1 BELl T 0.0104 (FFAT) 0.0104
257 989/2 EEL O 0.0851 (ZFI¥ ) 0.0851
258 990 GECARAF Fo 0.1246 (¥4 0.1246
259 991/1 IBEL Fo 0.1048 (%47 ) 0.1048
260 991/2 EEL o 0.0834 (ZFI¥ ) 0.0834
261 992/1 BELl T 0.1405 (FFAT) 0.1405
262 992/2 EEL O 0.0418 (ZFI¥) 0.0418
263 993/1 BELl T 0.0612 (FFAT) 0.0612
264 993/2 EEL O 0.0004 (ZFT¥ ) 0.0004
265 994/1 EEL O 0.0025 (ZFIT ) 0.0025
AT T ATH: QTEIE (T )

266 1110 EEL ElE/R2IERIRED 0.0751 (¥ ) 0.0751
267 1241 IBEL F 0.4569 (3FT7) 0.4569
268 1242/1 AT m%/m 0.1318 (%47 0.1318
269 1242/2 EEL O 0.0421 (ZFT ) 0.0421
270 1242/6 BEL o 0.004 (F7T) 0.004
271 1242/7 IBELl F 0.3692 (¥4 ) 0.3692
272 1242/8 BEL o 0.039 (F7X) 0.039
273 1243 RECARAF F 0.0584 (3F4%) 0.0584
274 1244/1 AT El N GEWEIGETR)) 0.0762 (ZFI¥ ) 0.0762
275 1244/2 TATHTT For (s / ermerei) 0.032 (Fa7) 0.032
276 1245/1 IBELl F 0.0409 (¥4 0.0409
277 1245/2 AT For (st / errerehrar) 0.0571 (%47 0.0571
278 1246/1 st T/ sraTE/ 0.1188 (F4Y) 0.1188
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RIELIRED

279 1246/2 IBEL FO/ SrETHT 0.0407 (%47 0.0407
280 1246/3 IBEl Fir 0.017 (3%a7) 0.017
281 1246/4 IBELl Fi 0.0466 (¥4 ) 0.0466
282 1246/5 IBEl FiO/ srareh 0.0427 (Fa7) 0.0427
283 1247 IBEL FO/ATIHTRF 0.0903 (%47 0.0903
284 1248 RECARAS Fir 0.0713 (%47 0.0713
285 1249 GECARAF Fir 0.0521 (3F47) 0.0521
286 1250 TR T 0.8913 (FFAT) 0.8913
287 1251/2 EEL 0/ e 0.1396 (FFT¥ ) 0.1396
288 1252 IGEl Fo 0.0477 (%4 0.0477
289 1253 EEL O 0.047 (F7X) 0.047

Total 44.1199

[®T. &. CE-ROBPL/30010/73/23-24/3A2]

g FHHET, ATaF

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1457(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-
539 section of Tikamgarh - Shahgarh in the stretch of land from Km. 75+000 to Km. 155+700 in the district of
SAGAR in the state of MADHYA PRADESH, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, SDM Banda in writing and shall set
out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard, either in
person or by a legal practitioner, and may, after hearing all such objections and after making such further enquiry, if
any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling under NH-539 section of
Tikamgarh - Shahgarh in the stretch of land from Km. 139+000 to Km. 153+600 in the district of SAGAR in
the state of MADHYA PRADESH

|State: MADHYA PRADESH |District: SAGAR |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 ] 2 L3 4 | 5 [ 6 |

[Taluk: Shahgarh |

|Village: Ratanpur |
1 166/3 Private Agriculture 0.0052 (Hectare ) 0.0052
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2 167 Government [|Agriculture 0.64 (Hectare ) 0.64
3 |[168/1 |[Private ||Agriculture || 0.0002 (Hectare )| 0.0002|
l4 |[168/2 |[Private ||Agriculture || 0.0002 (Hectare )| 0.0002|
|5 ”168/3 ||Private ||Agriculture || 0.0001 (Hectare )” 0.0001|
ls 17111 |[Private ||Agriculture | 0.0066 (Hectare )| 0.0066|
7 |l27/1/5 |[Private ||Agriculture | 0.0168 (Hectare || 0.0168|
|Village: Narwan |
|8 ”1077 ||Government ||Agriculture || 0.0009 (Hectare )” 0.0009|
|9 ”l 195/3/2 ||Private ||Agriculture || 0.0002 (Hectare )” 0.0002|
|1O ”l 195/3/3 ||Private ||Agriculture || 0.0004 (Hectare )” 0.0004|
it 119534 |[Private [|Agriculture || 0.0002 (Hectare )| 0.0002
iz 195 |[Private [|Agriculture || 0.0004 (Hectare )| 0.0004|
13 |i9sss |[Private [|Agriculture || 0.0011 (Hectare )| 0.0011]
s |h2is |Government  ||Agriculture || 0.0184 (Hectare )| 0.0184|
lis 2504 |[Private [|Agriculture || 0.0019 (Hectare )| 0.0019)]
lie 2781 |[Private [|Agriculture || 0.0041 (Hectare )| 0.0041]
17 |li2782 |[Private [|Agriculture || 0.0038 (Hectare )| 0.0038]
|18 ||1280/7 ||Private ||Agriculture || 0.008 (Hectare )” 0.008|
|19 ”1283 ||Government ||Agriculture || 1.378 (Hectare )” 1.378|
|20 ” 1284 ||Government ||Agriculture || 0.5102 (Hectare )” 0.51 02|
|21 ” 1287 ||Government ||Agriculture || 0.3617 (Hectare )” 0.361 7|
P2 28853 |[Private [|Agriculture || 0.0007 (Hectare )| 0.0007]
3 2884 |[Private [|Agriculture || 0.0014 (Hectare )| 0.0014|
|24 ”1289 ||Government ||Agriculture || 0.0235 (Hectare )” 0.0235|
|25 ”1290 ||Private ||Agriculture || 0.1708 (Hectare )” 0.1708|
ke 12011 |[Private ||Agriculture | 0.1919 (Hectare )| 0.1919)
|27 ” 1292 ||Government ||Agriculture || 0.0818 (Hectare )” 0.081 8|
ks |l1203/1 |[Private ||Agriculture | 0.0251 (Hectare )| 0.0251]
ko |l120321 |[Private |lAgriculture | 0.0344 (Hectare )| 0.0344|
Bo 1290322 |[Private [[cCommercial || 0.0144 (Hectare )| 0.0144|
Bt 20511 |[Private |lAgriculture || 0.0183 (Hectare )| 0.0183)
B2 |l129s2 |[Private ||Agriculture | 0.0082 (Hectare )| 0.0082|
B3 1296 ||Government  ||Agriculture | 0.0039 (Hectare )| 0.0039)
B4 |20 |[Private ||Agriculture | 0.0038 (Hectare )| 0.0038]
Bs |29 |[Private ||Agriculture || 0.0016 (Hectare )| 0.0016|
B6  |l12973 |[Private ||Agriculture | 0.0008 (Hectare )| 0.0008]
7 ]i1298 ||Government  ||Agriculture || 0.0401 (Hectare )| 0.0401]
Bs 1299 |[Private ||Agriculture || 0.0436 (Hectare )| 0.0436|
39 1300 Private Agriculture 0.0005 (Hectare ) 0.0005
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40 1301/1 Private Agriculture 0.0006 (Hectare ) 0.0006
41 |13012 |[Private ||Agriculture | 0.0004 (Hectare )| 0.0004
42 13031 |[Private ||Agriculture | 0.0032 (Hectare )| 0.0032|
43 |l1303211 |[Private ||Agriculture | 0.0015 (Hectare )| 0.0015|
44 ]l1303222 |[Private ||Agriculture | 0.0004 (Hectare )| 0.0004
|45 ||1303/2/3 ||Private ||Agriculture || 0.0035 (Hectare )” 0.0035|
46 ]l1305/1 |[Private ||Agriculture | 0.1343 (Hectare || 0.1343]
47 |l130s2 |[Private ||Agriculture | 0.0374 (Hectare || 0.0374
l4s  |l1s43/1 |[Private ||Agriculture | 02727 (Hectare || 0.2727]
4o |l1s432 |[Private ||Agriculture | 0.0034 (Hectare )| 0.0034]
50 |[1544 |[Private ||Agriculture | 0.1271 (Hectare || 0.1271]
st 5461 |[Private [|Agriculture || 0.0629 (Hectare )| 0.0629)]
|52 ”1546/2/1 ||Private ||Agriculture || 0.016 (Hectare )” 0.016|
53 |li546212 |[Private [|Agriculture || 0.0105 (Hectare )| 0.0105]
lsa 154623 |[Private [|Agriculture || 0.0108 (Hectare )| 0.0108]
lIss  |[1546/2/4 |[Private [|Agriculture || 0.0156 (Hectare )| 0.0156|
ls6 154673 |[Private [|Agriculture || 0.0551 (Hectare )| 0.0551]
57 15464 |[Private [|Agriculture || 0.0591 (Hectare )| 0.0591]
|58 ||1547 ||Private ||Agriculture || 0.0767 (Hectare )” 0.0767|
lso  |ise2n |[Private [|Agriculture || 0.1176 (Hectare )| 0.1176|
lo 15622 |[Private [|Agriculture | 0.187 (Hectare )| 0.187]
lbt  |ise3n |[Private [|Agriculture || 0.0003 (Hectare )| 0.0003)
l2 15632 |[Private [|Agriculture || 0.0643 (Hectare )| 0.0643)
3 |ise4n |[Private [|Agriculture || 0.0038 (Hectare )| 0.0038]
lo4 156412 |[Private [|Agriculture || 0.0023 (Hectare )| 0.0023)
les  |li5863 |[Private [|Agriculture || 0.0126 (Hectare )| 0.0126|
loo  |l1586/5 |[Private [|Agriculture || 0.0107 (Hectare )| 0.0107]
l7 15867 |[Private [|Agriculture || 0.0005 (Hectare )| 0.0005]
ls |91 |Government |[Agriculture | 0.6261 (Hectare )| 0.6261]
|69 ”192 ||Governmer1t ||Agriculture || 0.0551 (Hectare )” 0.0551|
|70 ”193 ||Governmer1t ||Agriculture || 0.1537 (Hectare )” 0.1 537|
71 (1943 |[Private ||Agriculture | 0.0103 (Hectare )| 0.0103]
2 |[1944 |[Private ||Agriculture | 0.0084 (Hectare )| 0.0084]
|73 ” 194/5 ||Private ||Agriculmre || 0.01 (Hectare )” 0.0 1|
74 j1os |[Private ||Agriculture | 0.0312 (Hectare )| 0.0312)
75 |[196/4 |[Private ||Agriculture | 0.0242 (Hectare )| 0.0242|
76 |[196/5 |[Private ||Agriculture | 0.0273 (Hectare )| 0.0273]
77 |196s6 |[Private ||Agriculture || 0.0325 (Hectare )| 0.0325
78 196/7 Private Agriculture 0.0376 (Hectare ) 0.0376
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79 197 Private Agriculture 0.0704 (Hectare ) 0.0704
|80 ||200/ 1 ||Private ||Agriculture || 0.01 (Hectare )” 0.01|
81 ]j2002 |[Private ||Agriculture | 0.01 (Hectare )| 0.01]
|82 ”200/3 ||Private ||Agriculture || 0.01 (Hectare )” 0.01|
|83 ||200/4 ||Private ||Agriculture || 0.03 (Hectare )” 0.03|
B4 o |[Private ||Agriculture | 0.0262 (Hectare )| 0.0262|
s |Ro1n |[Private [|Agriculture || 0.0206 (Hectare )| 0.0206|
|86 ”201/3 ||Private ||Agriculture || 0.0133 (Hectare )” 0.0133|
|87 ||201/4 ||Private ||Agriculture || 0.0075 (Hectare )” 0.0075|
|88 ||202/ 1 ||Private ||Agriculture || 0.0015 (Hectare )” 0.0015|
Bo |06 |Government  ||Agriculture | 2.3822 (Hectare )| 2.3822)
|90 ”220 ||Private ||Agriculture || 0.0303 (Hectare )” 0.0303|
br ]2 |[Private ||Agriculture | 02319 (Hectare || 0.2319)
b2 |l22n1n |[Private [|Agriculture || 0.0186 (Hectare )| 0.0186|
3 |22n1r2 |[Private [|Agriculture || 0.0188 (Hectare )| 0.0188]
b4 |i22212 |[Private ||Agriculture | 0.0413 (Hectare )| 0.0413]
|95 ”222/3 ||Private ||Agriculture || 0.0589 (Hectare )” 0.0589|
|96 ||222/4 ||Private ||Agriculture || 0.0397 (Hectare )” 0.0397|
|97 ”222/5 ||Private ||Agriculture || 0.027 (Hectare )” 0.027|
s |26 |[Private [|Agriculture || 0.0217 (Hectare )| 0.0217]
|99 ||223/ 1 ||Government ||Agriculture || 0.0685 (Hectare )” 0.0685|
[Village: Garroli |
lioo  |is60 |[Private [|Agriculture || 0.004 (Hectare )| 0.004]
lior  |is61/1 |[Private [|Agriculture || 0.0008 (Hectare )| 0.0008]
02 |ls612 |[Private [|Agriculture || 0.0114 (Hectare )| 0.0114|
103 |is61/4 |[Private [|Agriculture || 0.0024 (Hectare )| 0.0024|
llo4  |ls2s |[Private [|Agriculture || 0.0062 (Hectare )| 0.0062|
lios 1826 |[Private [|Agriculture || 0.0085 (Hectare )| 0.0085]
lios  |i827 |[Private |lAgriculture | 0.011 (Hectare )| 0.011|
107 |ls28 |Government |[Agriculture | 3.4284 (Hectare )| 3.4284]
lios  |i8s4 |[Private |lAgriculture | 0.009 (Hectare )| 0.009|
109 |[s8s/1 |[Private ||Agriculture | 0.0054 (Hectare )| 0.0054]
it |js8s2 |[Private ||Agriculture | 0.0054 (Hectare )| 0.0054]
i |[ssss3 |[Private ||Agriculture | 0.0023 (Hectare )| 0.0023]
li12 |[s8s/4 |[Private ||Agriculture | 0.0002 (Hectare )| 0.0002|
113 |joos |[Private ||Agriculture | 0.0477 (Hectare || 0.0477]
114 Jlooor1/1 |[Private ||Agriculture | 0.014 (Hectare )| 0.014|
115 |lo0gs1/2 |[Private ||Agriculture || 0.0103 (Hectare )| 0.0103)
116 909/2 Private Agriculture 0.0196 (Hectare ) 0.0196
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117 910 Private Agriculture 0.0249 (Hectare ) 0.0249
lis o1t |[Private [|Agriculture || 0.0063 (Hectare )| 0.0063)|
1o |73 |[Private ||Agriculture | 0.024 (Hectare )| 0.024|
120 |lo74 |[Private [|Agriculture || 0.0074 (Hectare )| 0.0074|
21 Jo7s/1 |[Private ||Agriculture | 0.0281 (Hectare )| 0.0281]
122 Jo75/122 |[Private ||Agriculture | 0.0118 (Hectare )| 0.0118]
123 o752 |[Private [|Agriculture || 0.0203 (Hectare )| 0.0203)
124 |lo76/111 |[Private [|Agriculture || 0.0009 (Hectare )| 0.0009)]
li2s  |lo76/1/21 |[Private [|Agriculture || 0.0002 (Hectare )| 0.0002)
lize  |lo78 |[Private [|Agriculture || 0.0094 (Hectare )| 0.0094|
127 79 |Government  ||Agriculture || 0.0032 (Hectare )| 0.0032)
li2s 080 |Government  ||Agriculture || 0.0259 (Hectare )| 0.0259)]
120 |os2 |[Private [|Agriculture || 0.0046 (Hectare )| 0.0046|
130 |los4 |[Private [|Agriculture || 0.0031 (Hectare )| 0.0031
|Village: Simariya Kalan |
131 1041111 |[Private [|Agriculture || 0.0041 (Hectare )| 0.0041]
|132 ”104/1/2 ||Private ||Agriculture || 0.0037 (Hectare )” 0.0037|
133 [l104/173 |[Private [|Agriculture || 0.0044 (Hectare )| 0.0044|
134 |l1042 |[Private [|Agriculture || 0.0072 (Hectare )| 0.0072)
|135 ”109/2 ||Government ||Agriculture || 0.0077 (Hectare )” 0.0077|
136 |i103 |[Private [|Agriculture || 0.0013 (Hectare )| 0.0013)
137 |ioss |[Private [|Agriculture || 0.0002 (Hectare )| 0.0002
138 |10 |[Private [|Agriculture || 0.0008 (Hectare )| 0.0008]
130 i3 |Government  ||Agriculture | 1.913 (Hectare )| 1.913]
|140 ”289 ||Government ||Agriculture || 0.0064 (Hectare )” 0.0064|
|141 ”290 ||Government ||Agriculture || 0.6 (Hectare )” 0.6|
|142 ”315/2 ||Government ||Agriculture || 0.0159 (Hectare )” 0.0159|
|143 ”316 ||Government ||Agriculture || 0.0156 (Hectare )” 0.0156|
liag o |Government |[Agriculture || 0.0115 (Hectare )| 0.0115]
lias  |o7nn |[Private |lAgriculture || 0.0233 (Hectare ) 0.0233)
lias o712 |[Private |lAgriculture || 0.0248 (Hectare )| 0.0248]
147|973 |[Private ||Agriculture || 0.0035 (Hectare )| 0.0033]
|148 ”99 ||Government ||Agriculmre || 0.0015 (Hectare )” 0.0015|
|Village: Pratappura |
|149 ”1 ||Government ||Agriculmre || 0.0226 (Hectare )” 0.0226|
D |[Private ||Agriculture | 0.0218 (Hectare )| 0.0218|
list o1 |[Private ||Agriculture | 0.0297 (Hectare )| 0.0297]
152 302 |[Private ||Agriculture || 0.0172 (Hectare )| 0.0172
153 32/2 Private Agriculture 0.009 (Hectare ) 0.009
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154 35 Private Agriculture 0.0054 (Hectare ) 0.0054
|155 ”61 ||Government ||Agriculture || 2.325 (Hectare )” 2.325|
|156 ”62 ||Government ||Agriculture || 0.0662 (Hectare )” 0.0662|
|157 ||73 ||Private ||Agriculture || 0.0003 (Hectare )” 0.0003|
liss |74 |[Private [|Agriculture || 0.0021 (Hectare )| 0.0021]
|159 ”75 ||Government ||Agriculture || 0.0191 (Hectare )” 0.019 l|
|16O ”84/ 1/1/1/1 ||Government ||Agriculture || 0.027 (Hectare )” 0.027|
lie1  |is4/1/1/12 |[Private ||Agriculture | 0.0083 (Hectare )| 0.0083]
lie2 8412 |[Private ||Agriculture | 0.0038 (Hectare )| 0.0038|
|163 ”85 ||Government ||Agriculture || 0.0099 (Hectare )” 0.0099|
lie+  |lse |[Private [|Agriculture || 0.0232 (Hectare )| 0.0232)
|165 ”87/1 ||Private ||C0mmercia1 || 0.0358 (Hectare )” 0.0358|
lies 8722 |[Private ||Commercial || 0.0208 (Hectare )| 0.0208]
lier  |iss |[Private [|Agriculture || 0.0412 (Hectare )| 0.0412)
lies  |lso |[Private [|Agriculture || 0.0283 (Hectare )| 0.0283)
lio oo |[Private [|Agriculture || 0.0382 (Hectare )| 0.0382)
|170 ”91 ||Government ||Agriculture || 0.025 (Hectare )” 0.025|
|171 ”92 ||Government ||Agriculture || 0.0182 (Hectare )” 0.0182|
172 oo |[Private [|Agriculture | 0.024 (Hectare )| 0.024]
|Village: Amarmaoh |
173 |l1000 |[Private [|Agriculture || 0.0864 (Hectare )| 0.0864|
|174 ”1027 ||Government ||Agriculture || 0.0555 (Hectare )” 0.0555|
|175 ”1032 ||Government ||Agriculture || 0.0306 (Hectare )” 0.0306|
li7e 1036 |[Private [|Agriculture || 0.0475 (Hectare )| 0.0475)
177 1037 |[Private [|Agriculture || 03168 (Hectare )| 0.3168]
178 |l1040 |Government ||Agriculture || 0.3466 (Hectare )| 0.3466|
179 |li041 |Government ||Agriculture || 0.1151 (Hectare )| 0.1151]
|180 ”1042 ||Government ||Agriculture || 0.7914 (Hectare )” 0.7914|
list 17592 |[Private |lAgriculture || 0.0909 (Hectare )| 0.0909)
lis2 |76 |[Private ||Agriculture | 03352 (Hectare )| 0.3352]
|1 83 ”1762 ||Private ||Agriculture || 0.0387 (Hectare )” 0.0387|
lis4  |l1763/1/1 |[Private ||Agriculture | 0.1767 (Hectare || 0.1767]
liss  |l17632 |[Private ||Agriculture | 0.0217 (Hectare )| 0.0217]
|186 ”1772 ||Government ||Agriculmre || 0.066 (Hectare )” 0.066|
187 |p2013 ||Government  ||Agriculture | 0.0336 (Hectare )| 0.0336]
liss  |[2049 ||Government  ||Agriculture | 0.0684 (Hectare )| 0.0684]
189 ]i20s8 ||Government  ||Agriculture | 0.0189 (Hectare )| 0.0189)
|190 ||2885/2 ||Private ||Agriculture || 3.6716 (Hectare )” 3 .6716|
191 2900/2 Private Agriculture 0.0533 (Hectare ) 0.0533
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192 2900/4 Private Agriculture 0.145 (Hectare ) 0.145
193 |Rots |Government  ||Agriculture || 0.1026 (Hectare )| 0.1026|
|194 ||2961 ||Government ||Agriculture || 0.5654 (Hectare )” 0.5654|
|195 ”2962 ||Government ||Agriculture || 0.6381 (Hectare )” 0.6381|
|196 ”2963 ||Government ||Agriculture || 0.1167 (Hectare )” 0.1 167|
197 |2966/1 |[Private [|Agriculture || 02265 (Hectare )| 0.2265)
|198 ”2966/3 ||Private ||Agriculture || 0.07 (Hectare )” 0.07|
|199 ”2966/4 ||Private ||Agriculture || 0.2445 (Hectare )” 0.2445|
|2OO ”2968 ||Private ||Agriculture || 0.0114 (Hectare )” 0.01 14|
Rot 2969 |Government  ||Agriculture || 0.0161 (Hectare )| 0.0161]
|202 ”2972 ||Government ||Agriculture || 1.3287 (Hectare )” 1.3287|
203 2974 |Government  ||Agriculture || 02927 (Hectare )| 0.2927]
o4 |Ro75 |Government  ||Agriculture | 0.092 (Hectare )| 0.092)|
Ros 2977 |Government  ||Agriculture || 0.0694 (Hectare )| 0.0694|
Ros 2979 |Government  ||Agriculture || 0.1346 (Hectare )| 0.1346|
207 2980 |Government  ||Agriculture || 0.0295 (Hectare )| 0.0295]
|208 ”2982 ||Private ||Agriculture || 0.4706 (Hectare )” 0.4706|
0o 299111 |[Private [|Agriculture || 0.0154 (Hectare )| 0.0154|
|210 ”2992 ||Private ||Agriculture || 0.251 (Hectare )” 0.251|
|21 1 ”2993 ||Government ||Agriculture || 0.1462 (Hectare )” 0.1462|
|212 ”2996 ||Government ||Agriculture || 0.0362 (Hectare )” 0.0362|
k13 299711 |[Private [|Agriculture || 0.3564 (Hectare )| 0.3564|
P14 |l9972 |[Private [|Agriculture || 0.1036 (Hectare )| 0.1036|
k15 |l99s2 |[Private [|Agriculture || 0.1412 (Hectare )| 0.1412)
ki 3002 |[Private [|Agriculture || 02231 (Hectare )| 0.2231
|217 ”3013 ||Private ||Agriculture || 0.3674 (Hectare )” 0.3674|
|21 8 ||3014/ 1 ||Government ||Agriculture || 0.1893 (Hectare )” 0.1893|
k1o |Boian |[Private [|Agriculture || 0.1831 (Hectare )| 0.1831]
20 |Bois |[Private |lAgriculture || 0.2008 (Hectare )| 0.2008]
|221 ”301 7/3 ||Governmer1t ||Agriculture || 0.1903 (Hectare )” 0.1 903|
222 |3302211 |[Private ||Agriculture | 0.0029 (Hectare )| 0.0029)
223 |30222 |[Private ||Agriculture | 0.0815 (Hectare )| 0.0815]
224 ]30223 |[Private ||Agriculture | 0.004 (Hectare )| 0.004|
225 |30224 |[Private ||Agriculture | 0.1779 (Hectare || 0.1779)
226 |j3023 |[Private ||Agriculture | 03607 (Hectare )| 0.3607]
227 |3302471 |[Private ||Agriculture | 0.0102 (Hectare )| 0.0102]
228 |3302412 ||Government  ||Agriculture | 0.1196 (Hectare || 0.1196]
|229 ”3024/3077 ||Private ||Agriculture || 0.325 (Hectare )” 0.325|
230 3025/1 Government [|Agriculture 0.1015 (Hectare ) 0.1015
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231 3025/2 Government ||Agriculture 0.0692 (Hectare ) 0.0692
232 |j3026 ||Government _ ||Agriculture | 0.1028 (Hectare )| 0.1028|
233 |33028/1 ||Government _ ||Agriculture | 0.1019 (Hectare )| 0.1019)
234 |Bo2s |Government  ||Agriculture || 0.0447 (Hectare )| 0.0447|
235 3029 |Government  ||Agriculture || 0.0098 (Hectare )| 0.0098]
36 303211 |Government  ||Agriculture || 0.0995 (Hectare )| 0.0995]
|237 ”3032/2 ||Government ||Agriculture || 0.4132 (Hectare )” 0.4132|
38 303311 |Government  ||Agriculture || 0.0467 (Hectare )| 0.0467|
|239 ”3033/2 ||Government ||Agriculture || 0.1832 (Hectare )” 0.1832|
a0 303411 |[Private [|Agriculture | 0.144 (Hectare )| 0.144]
a1 |B034 |[Private [|Agriculture || 0.0418 (Hectare )| 0.0418]
|242 ”3042 ||Government ||Agriculture || 0.0747 (Hectare )” 0.0747|
P43 3047 |Government  ||Agriculture || 5.1403 (Hectare )| 5.1403|
|244 ”978 ||Private ||Agriculture || 0.0175 (Hectare )” 0.0175|
45 oso |[Private [|Agriculture || 03251 (Hectare )| 0.3251]
|246 ”981 ||Private ||Agriculture || 0.139 (Hectare )” 0.139|
P47 o2 |[Private [|Agriculture || 03966 (Hectare )| 0.3966|
as  |ose |[Private [|Agriculture || 0.0119 (Hectare )| 0.0119]
a9 |log7/111 |[Private [|Agriculture || 0.0028 (Hectare )| 0.0028]
so  |os7211 |[Private [|Agriculture || 0.0243 (Hectare )| 0.0243)
st |os7122 |[Private [|Agriculture || 0.0085 (Hectare )| 0.0085]
s> |os73n |[Private [|Agriculture || 0.0045 (Hectare )| 0.0043]
sz |os732 |[Private [|Agriculture || 0.0387 (Hectare )| 0.0387]
54 |oss/ |[Private [|Agriculture || 0.2249 (Hectare )| 0.2249)
ss  |lossn |[Private [|Agriculture || 0.0138 (Hectare )| 0.0138]
se  |losorin |[Private [|Agriculture || 0.0104 (Hectare )| 0.0104|
57 |losor |[Private [|Agriculture || 0.0851 (Hectare )| 0.0851]
ss 090 |Government ||Agriculture || 0.1246 (Hectare )| 0.1246|
Rso o911 |[Private |lAgriculture || 0.1048 (Hectare )| 0.1048]
6o o912 |[Private |lAgriculture || 0.0834 (Hectare )| 0.0834|
|261 ||992/1 ||Private ||Agriculture || 0.1405 (Hectare )” 0.1405|
262 ]99212 |[Private ||Agriculture | 0.0418 (Hectare )| 0.0418|
263 9931 |[Private ||Agriculture | 0.0612 (Hectare )| 0.0612|
264 ]99312 |[Private ||Agriculture | 0.0004 (Hectare )| 0.0004]
265 o941 |[Private ||Agriculture | 0.0025 (Hectare )| 0.0025|
[Village: Shahgarh (NP) |
|266 ”1 110 ||Private ||Agriculmre/Commercial || 0.0751 (Hectare )” 0.075 1|
k67 1241 |[Private ||Agriculture || 0.4569 (Hectare )| 0.4569)|
268 |[1242/1 Common  [[AgneuturayResidential |l 315 (Hectare ) 0.1318
ommercia rivate
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Reo 12422 |[Private [|Agriculture || 0.0421 (Hectare )| 0.0421]
k70 |i24256 |[Private [|Agriculture || 0.004 (Hectare )| 0.004]
k71 12427 |[Private [|Agriculture | 03692 (Hectare )| 0.3692)
k72 |l1242i8 |[Private [|Agriculture || 0.039 (Hectare )| 0.039|
|273 ”1243 ||Government ||Agriculture || 0.0584 (Hectare )” 0.0584|
274 |l124411 Common éﬁi‘:r‘ﬂfn”; t)(Private/ 0.0762 (Hectare ) 0.0762
275 |l124412 Common éﬁf}‘;‘ﬂ;”; t)(Private/ 0.032 (Hectare ) 0.032
k76 |i124511 |[Private ||Agriculture || 0.0409 (Hectare )| 0.0409
277 124502 Common ‘égf/‘gg;”gi t)(Private/ 0.0571 (Hectare ) 0.0571
278 |[1246/1 Private Agricultural/ Residential/ |l - 11 g¢ (Hectare ) 0.1188
Commercial
|279 “ 1246/2 ||Private ||Agriculture/C0mmercial || 0.0407 (Hectare )” 0.0407|
280 |l1246/3 |[Private [|Agriculture | 0.017 (Hectare )| 0.017|
81 124614 |[Private [|Agriculture || 0.0466 (Hectare )| 0.0466|
|282 “ 1246/5 ||Private ||Agriculture/C0mmercial || 0.0427 (Hectare )” 0.0427|
|283 “1247 ||Private ||Agriculture/C0mmercial || 0.0903 (Hectare )” 0.0903|
g4 |l1248 ||Government  ||Agriculture || 0.0713 (Hectare )| 0.0713)
g5 1249 ||Government  ||Agriculture || 0.0521 (Hectare )| 0.0521]
gs 1250 ||Government  ||Agriculture || 0.8913 (Hectare )| 0.8913)
|287 ”1251/2 ||Private ||Agriculture/C0mmercial || 0.1396 (Hectare )” 0. 1396|
kss  |i252 |[Private [|Agriculture || 0.0477 (Hectare )| 0.0477|
Rgo 1253 |[Private [|Agriculture | 0.047 (Hectare )| 0.047|
| Total| 44.1199)

[F. No. CE-ROBPL/30010/73/23-24/3A2]

SHAIKH AMINKHAN, Director
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